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(b) £ w», his restiion 40 the con~
elnidén Srawn in Qe commint?

THT MINISTER OF INDUSTRY
(BHR( GEORGE FERNANDES): (a)
Yer

(b) The question of re-organization
wof the Salt Department is under consi-
deration.
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Staving of order in the Bharat
|feavy Electricals Limited

126 SHRI K. RAMAMURTHY:
Will 1re Minister of INDUSTRY be
please| to state:

(a) whether the Bharat Heavy Elec-
tricaln Ltd, Hardwar, is being starv-
ed of order; and

(b) if su, the reasons therefor?

THE MIWISTIR OF STATE IN THR
MINISERY OF INDUSTRY (KUMA-~
RI ABHA MAITI): (a) and (b)-
Bharat Heavy ilectricals Lid., Hard-
war have frm orders for exacution up-
to 1979-80. The total requirements of
power plantg for the country for s
period of § years are being identified
by the Government. This would natu-
rally lead to flow of more orders and it
is expected that the Hardwar plant
wil} be fully booked. Besides efforts
are being made fo secure crders from
outside the country.

Misuse of poWerg by Officers during
Emergency

12681. SHR1 JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of complaints re-
ceived where officers had misused
their powers during emergency;

(b) in how many cases action has
already been taken against such offi-
cers; and

(c) in how many cases action is
under process/contemplation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
to (c). The Information ig beilng col-
lected and will be laid on the table of
the House.

Implementation of Janata Party's
Manifesto

1262. SHRI EDUARDO FALEIRO
Will the PRIME MINISTER be pleased
to state:

(1) whether the Cabinet Secretary
has 1n a communication to the Gov-
ernment Secretaries commended the
Janata Party's manifesto to them and
said that the implications of the politi.
cal change at the Centre have not
been fully appreciated or incorporated
in their thinking and working; and

(b) what is the reaction of Gov-
ernment to the exhortations of the
Cabinet Secretary to the Civil Ser-
vants to identify themselves with the
ruling Party’s policies?





